
 415.0  Business  ofthe  House

 (Sh.  Anna  Joshi]

 Jain,  Shri  Shivraj  Bang  and  the  Railway  com-
 muters  of  |  chalkaranji,  Distict  Kolhapur
 (Maharashtra), for  providing  various  facilities  to
 the  Railway  commuters  of  the  area.

 12.24hrs.

 BUSINESS  OF  THE  HOUSE

 [English]

 THE  MINISTER  OF  WATER  RE-
 SOURCES  AND  MINISTER  OF
 PALIAMENTARY  AFFAIRS  (SHRI
 VIDYACHARAN SHUKLA)  :  With  your  permis-
 sion,  Sir,  ।  rise  to  announce  that  Govemment
 Business  during  the  week  commencing 3rd
 May,  1993, will  consist  of  -

 1.  Consideration of  any  tem  of  Govem-
 ment  Business  carried  over  from
 today’s Order  Paper.

 2  Submission to  the  Vote  of  the  House
 outstanding  Demands for  grants  in
 respect  of  Budget  (General)  for  1983-—
 94  at  3.  90  p.m.  on  Monday  May  3,
 1

 3  Introduction,  consideration  and  pass-
 ing  of  the  Appropriation  (No.2)  Bik,
 1

 (4)  Consideration  andpassingof:—

 (a)  Thefinance Bill,  1993.

 (b)  The  salary,  Allowances and  pen-
 sion  of  Members  of  Parliament
 (Amendment) Bill,  1993.

 (c)  The  Code  of  Criminal  Procedure
 (Amendment) Bil,  1993 as  passed
 by  Rajya  Sabha.

 (d)  The  Terrorists  and  Disruptive  Ac-
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 tivities  (Prevention)  Amendment
 Bal,  19  as  passed  by  म  Sabha.

 (e)  The  Employment of  Manual  Scav-
 engers  and  Construction  of  Dry
 Latrins  (Prohibitions)  Bill,  1993.

 SHRI  RAM  NAIK  (Bombay  North)  :  The
 following  items  may  be  included  in  the  next
 week’sagenda: -

 ।.  Debateonchain of  bomb—bdlae:

 Mumbai  (Bombay)  onthe  12th  March
 andaction taken  proposed  tobe  taken
 against the  culprits.

 2.  _  Discussion on  two  motions  for  modi-
 fications  of  notifications  pertaining  to
 raitway  Passengers  amendment

 want  to  make  one  suggestion. inthe  Ninth
 and  Tenth  Lok  Sabha,  there  has  been  no  discus-
 sion  at  all  on  such  modifications.  |  would  urge
 that  some  time  is  taken  out,  at  least  this  time,  for

 Sir,  there  is  one  more  point.  itis  about  the

 made  the  statement.  It  has  been  made  appii-
 cable.  But,  so  far,  the  Notification  has  not  been
 issued.  We  should  have  an  opportunity  to  dis-
 cuss  that  also  because  that  is  equally  important.

 MR.  SPEAKER:  Wewill  consider  it  in  the
 Business  Advisory  Committee if  itis  possible.
 The  time  should  be  available.

 SHRI  RAM  NAIK:  Itshould  be  laid  on  the
 Tabie of  the  House.

 ।  Transiation|

 SHRISATYANARAYAN  JATIYA  (Ujjain)
 :  क  following  items  may  be  inctude  in  the  next
 week's  agenda  :

 1.  Regarding  the  need  to  attach  extra
 coaches  in  trains  for  generalcategory
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 of passengers and  MST  pass  holders
 andrestore the  status  of  superfasttrains

 ‘to  Express trains  to  provide  relief to
 pubiic.

 2  immediate steps  tobe  taken  to  restore
 the  telephone  facilities  and  to  withdraw
 the  proposed  increase  in  telephone  tar-
 iff  and  to  improve  the  telephone  ser-
 vice.

 SHR!  SANTOSH  KUMAR  GANGWAR
 (Bareilly)  :  :  following  items  may  please  be
 includedin the  next  week's  agenda.

 1.  TheGovemment’sdeciarationbemade

 inthis  session  for  setting  up  sugar  mis
 at  17  places  of  Uttar  Predesh  (the  infor-
 mation  about  which  has  already  been
 provided a  year  ago)

 2  Theneedtoconstruct  an  overbridge at
 chrupie  and  Marhinath  in  Bareilly,  the
 places  from  where  the  Trains  of  North-
 em  Raitways  and  North  Eastem  Raii-
 ways  pass  from  the  point  of  view  of
 transport  facility.

 (English

 PROF.  PREM  DHUMA  (Haminpur):  5  the
 following  items  may  be  included  in  the  next
 week’sagenda :

 :.  Regarding use  of  ४  percent  fruitjuice
 in  cold  drinks  sc  that  the  farmers/truit

 growers  get  good  price  -०  their  produce
 and  the  consumers  get  useful  cold
 drinks.

 2  Steps  to  be  taken  to  remove  the

 anomoilies  in  the -  in
 Pension  of  the  Ex—Servicemen.

 SHRI  SUDHIR  GIRI(Contai)  :  Sir,  |  request
 that  the  following  items  may  kindly  be  included
 inthenextweek’s  agenda:—

 1.  The  salt  industry  and  the  workers  en-
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 gagedtherein— Their  conditions  of  ser-
 vice  and  emoluments  need  be  dis-
 cussed  in  view  of  the  fall  in  salt  produc-
 tion  and  distress  of  the  workers.

 2  Stepstoexpedite the  construction  of  the

 new  railline from  Dighato  Tamlukin  the
 South  Eastem  Railway  Division  in  west
 Bengal.

 [Transtation|

 SHRIRAM  PUJAN  PATEL  (PHULPUR)
 :  न  following  tems  may  please  be  included  in

 the  next  week's  agenda  :

 ।.  Stepstobe  taken  io  set  up  a  sugar  mill
 atsome  approp-iate  place  in  Phulpur,
 chail  and  Allahabad  constituencies  of
 Allahabad for  the  all  round  development
 ofthe  farmers  and  agricutturailabourers.

 SHRI  NITISH  KUMAR  (Barh):  Tne  follow-
 ing  items  may  be  included  in  the  next  week's
 agenda:

 ।.  Theneedto  starta  train  service  on  the
 route of  Fatuhe  under  Danapur  Divisior
 in  Eastem  Railways.

 2.  the  need  to  extend  Baknhti  arpur-—Raijgir
 branch  line  under  Danapur  Division  क
 Eastem  Railways  to  Gayasoontocom-
 plete  the  Buddisht  circuit

 PROF  RASA  SINGH  RAWAT  (या!
 The  following  items  may  please  be  included  in

 the  next  week's  agenda:

 1.
 Themead

 to  set  up  a  powertui  TV
 powerin  Ajmir  city  as  per  the  earlier
 deciaration  and  decision  tor  the  sake
 of  lakhs  of  TV  Viewers.

 2  The  need  to  extend  the  Agra—  Jaipu:
 Superfast  Train  upto  Ajmer to  facili-
 tate  the  lakhs  of  passengers  going  to
 andcoming  from  Ajmer.
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 SHRIJAGAT VIR  SINGH  DRONA  (Kanpur)

 :  The  following  items  may  please  be  includedin
 the  next  week's  agenda.

 1.  Needto  find  out  4  solution  to  the  prob-
 lems  facedby  labourers  andto  remove
 unemployment  being  created  By  the
 closure  of  textile  mills  and  other  big
 industrial  units,  One  afterthe  otherinthe
 industrial  city  of  Kanpur  in  Uttar  Predesh.

 12.28hrs.

 [English]

 DEMANDS  FOR  GRANTS  (GENERAL),
 1998-94...

 MINISTRY  CF  AGRICULTURE

 MR.  SPEAKER:  The  House  will  now  take
 up  discussion  and  voting  on  Demand  Nos.  ito4
 relating  to  the  Ministry  of  Agriculture.

 Hon.  Members  present  inthe  House  whose
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 cut  motions  to  the  Demands  for  Grants  have
 been  circulated  may,  थ  they  desire  to  move  their
 cut  motion,  send  slips  to  the  Table  within  15
 minutes  indicating  the  serial  numbers  of  the  cut
 motions  they  would  like  to  move.  Those  cut
 motions  only  willbe  treated  as  moved.

 A  list  showing  the  serial  numbers  of  cut
 motions  moved  will  be  put  up  on  the  Notice
 Board  shortly.  Incase  any  Member  finds  any
 discrepancy  in  the  list,  he  may  kindly  bring  it  to
 the  notice  of  the  Officer  at  the  Table  without
 delay.

 Motion  Moved

 “That  the  respective  sums  not  exceeding
 the  amounts  on  Revenue  Account  and  Capital
 Account  shown  in  the  fourth  column  ifthe  Order
 Paper  be  granted  to  the  President,  out  of  the
 Consolidated  Fund  of  India,  to  complete  the
 sums  necessary  to  defray  the  charges  that  will
 come  in  course  of  payment  during  the  year
 ending  the  31st  day  of  March,  1994,  inrespect
 of  the  heads  of  demands  enteredinthe  second
 column  thereof  against  Demand  Nos.  1  to  4
 relating  to  the  Ministry  of  Agriculture”.

 Demands  for  Grants-  1993-94  in  respect  of  the  Ministry  of  Agriculture  submitted  to  the
 vote  of  Lok  Sabha

 No.  of  Name  of  Amount  of  Demand  for  Amount  ofDemand
 Demand  Demand  Grants  on  Account  voted  for  Grants  submitted

 bythe  House  on30thMarch,  1993.0  tothe  vote  of  the  House

 RevenueRs.  CapitalRs.  Revenue  Rs.  Capital  Rs.

 1  2  3  4

 Ministry  of  Argriculture

 1  Agriculture  213,93,00,000  2,26,00,000  1113,37,00,000  12,49,00,000

 2  Other  Services  of  Dept
 of  Agri.  &  Cooperation

 3  Department  of  Agri.
 Research  and
 Education  71,67,00,000

 ४  Departmentof  Animal
 Husbandary &  Dairying  61.46,00,000  29,10,00,000

 36,21,00,000  34,35.00,000  188,48,00,000  171,72,00,000

 358,33,00,000

 307,56,00,000  145,52,00,000


